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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 31st December, 2025

S.0. 6145(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3712 Dated:13/08/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
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referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NHS80 in the stretch of land from Km. 69.52 to Km. 95.7 in the district of MUNGER in the state of BIHAR

And whereas the substance of the said notification has been published in “The Times of India” dated
29/08/2025 , “hindustan” dated 29/08/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH80 in the stretch of
land from Km. 69.52 to Km. 95.7 in the district of MUNGER in the state of BIHAR

State: BIHAR District: MUNGER

SI. No. (|Survey/Plot Number|| Type of Land |(|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

1 2 3 4 5 6

Taluk: Munger

Village: Naua Garhil99

1 1615 Private Residential 0.0057||SHAIL KUMARI
PATI SWARGIYE
NAND KISHORE
MANDAL

1615

2 1616 Private Residential 0.0359(|SUBODH MAHTO,
SUNIL MAHTO
PITA SWARGIYE
TRIWENI MAHTO,
RANJIT MANDAL
PITA SWARGIYE
KAMO MANDAL,
GAUTAM KUMAR
PITA SWARGIYE
RADHE MANDAL ,
SIYARAM DAAS,
NARSINGH DAAS
PITA BIHARI DAAS,
MASO NIRMALA
DEVI PATI
SWARGIYE LAXMI
MALAKAAR, NIRAJ
KUMAR, MANOIJ
SINGH PITA
SWARGIYE PAIRU
MANDAL, MASO
PREMA DEVI PATI
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SWARGIYE ANUJ
MANDAL
1616

3 1618 Private Residential 0.0228||lUPENDRA
MANDAL PITA
SWARGIYE PURAN
MANDAL,
RAJKISHORE
MANDAL PITA
SWARGIYE
SARYUG MANDAL
1618

4 1629 Private Residential 0.0069||MASOMAT
NIRMALA DEVI
PATI SWARGIYE
VIJAY SHANKAR
MANDAL

1629

5 1632 Private Residential 0.0057||RAJKISHOR SINGH
PITA SWARGIYA
SARYUG PRASAD
SINGH

1632

6 1702 Private Residential 0.0122||VISO CHOUDHARY
PITA SWARGIYE
JUGA
CHAOUDHARY,
RAMANAND SINGH
PITA BRAHAMDEV
SINGH, SUKKHO
CHOUDHARY PITA
JUGA CHOUDHARY
1702

Village: Jankinagar 197

7 382 Private Residential 0.0061|[KUNDAN YADAV
CHANDAN YADAV
PITA RAJENDRA
YADAV

382

8 422 Private Residential 0.0013|[LALPARI DEVI
PATI JAGJIVAN
YADAV

422

9 423 Private Residential 0.0076/|RAMCHALITAR
YADAV FATHER
VIPAT YADAV
423

10 424 Private Residential 0.0158||VIRANCHIMAL
PITA BHOJU
MANDAL, VIMAL
KISHOREMAL PITA
VIRANCHIMAL

424

11 425 Private Residential 0.005||[TAARNI YADAV
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PITA SAUKHI
YADAV
425

Village: Milki Chak

12 117

Private

Residential

0.0045

RITA GUPTA PATI
ARVIND PRASAD
GUPTA

117

13 119

Private

Residential

0.0366

YOGENDRA
YADAV
SAHENDRA
YADAV, ANITA
DEVI PITA RAJESH
KISHOR,
SANGHESHWAR
SINGH PITA
RAJADHAAR SINH
119

14 123

Private

Residential

0.0128

JAHURI YADAV
PITA CHHATTU
YADAV

123

15 125

Private

Residential

0.0337

BHIKHARI YADAV
PITA SOHAN
YADAV

125

16 127

Private

Residential

0.0092

DALEEP NARAYAN
MAHTO PITA
MAKKHAN MAHTO
127

17 128

Private

Residential

0.0061

BHIKHARI MAHTO
PITA SOHAN
MAHTO,
JAYNANDAN
PRASAD YADAV
VGAIRAH PITA
JHARILAL PRASAD
YADAV

128

18 224

Private

Residential

0.0161

RUNA DEVI PATI-
DHAMENDRA
KUMAR

224

|Taluk: Bariarpur

|Village: Ratanpur 96

19 10

Private

Agriculture

0.0085

JHARILAL YADAV
10

20 574

Private

Agriculture

0.0405

BRAHAMDEV
MANDAL,
KULDEEP MANDAL
PITA MAURKU
MANDAL

574
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21 7 Private Agriculture 0.0085|/|DHANSHYAM
YADAYV FATHER-
LATE VISU YADAV
7

Taluk: Jamalpur

Village: Mustafapur

22 34 Private Residential 0.0013({|VISHUNDEV
YADAYV PITA LAAL
YADAV

34

23 82 Private Residential 0.0037||BINDESHWARI
YADAV,
RAMVILAS YADAV
PITA BODHAN
YADAV, CHATURI
YADAYV, HIGU
YADAYV PITA
DAYAL MAHTO

82

Total 0.3065

[F. No. NHAI/12010/06/BGS/2016/Tech/6904/3D]
SHAIKH AMINKHAN, Director
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